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familics squatting on Government and
public lands prior to the 31st July, 1960
was cstimated at about $0,000. Since
then this number has gone up by approxi-
mately another 20,570 families and fresh
-squatting is even now taking plac:. So
far alternative accommodation under the
Jhazzis and  Jhopris Removal Scheme
hasbeen provid:d to about 20,005 fa.nilics,
Thus about §2,03) families still remain to
be removed from Government and public
lands. In order to resolve the problem of
squatt:rs  exp:ditiouslv, emphasis for
the present is being laid on the develop-
ment of 2§ square vard plois so that
alternative accommodation may be pro-
widcd to a larg:er numoer Of =lizidl: sqiat-
ters. It has, howcver, been I:ft to the
Municipal Corporation of D.lhi to decide
whether or not any more 80 square yard
plats should be developed.
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Seizure of Gold in Bembsy
3015, Shri Vishwa Nath Pandey :
Shri Hukam Chandl

Kachhavaiya :

Skirl Raniéshwaranand' @
ShiH Raghtunith Siagh :

Will the Minister * of Finante Bs

plemcd to state :

(a) whether it is a fact that abotit ,008 "
tolas of contraband gold valued at Rs. 8-§
lakhs was scized on the 6th May, 1966
from a hoiise in a Bombay Suburb by the
Central Excisc Officers, Bombay; and

(b) if so, the action taken by Go. em-
ment in the matter ?

The Minister of Finance (Shrl
Sachindra Chsudhuri): (a) On 6th May,
1966 the officers of the Bombay Cenual
Excise Collectorate seized, $,000 tolas
of gold bearing foreign markings valued'
st Rs. 3,12, 500/- at the international rate
thén prevailing from a house at Bandare,
a suburb of Bombay.

(b) Ons psrson was arrested and sub-
sequently released ‘on bail. The case is
amdar investigation,





